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KARKARDOOMA couwrs = net-.141 ' C if C‘ ma it
RDER

in view of joint request received from Ms. Shruti Chaudhary Ld. MM-Mahila Court-01 (East) and §y‘;7
December 2023,Dt-\. Lil. 3\'1.M-01. (East) Karkardooma Courts regarding change of duty as Duty MM for the month of

Dttl\ Roster bearing no. 909/CMM/EASTll<l<D/DELI-ll, 28.11.2023 is partially modified, as under:~

St. No. Nante of the Dutv MW Duty to be
‘ I I fperfortncd on n P ace 0

I sh. t'\TVl11(.l Dev, Ld. rvnvt-01 12.12.2023 Ms. shrhu Chaudhary, Ld. MM (lvlallila COUII’)
R'u ti9Jn1 Lakshmi Apnrtntent . LP. Extension, R/O I-I,N0.5 , Kalyan Vihar, Polo Road ,

Near Shani Mandir, New DelhiDelhi-l10U92

2 .\1s. Shniti Chattdhary, Ld. MM (Mahila Court) l5.l2.2023 Sh. Arvind Dev , Ld. MMI-01
_ R.o H.No.5 , Kalyan \/“that , Polo Road , Near R/0 89 Jai Lakshmi Apartment , LP. Extension,
Shani l\’l£m(lll', New Delhi Delhi-110092 -

Rest of the conditions in circular No. 909/CMM/EAST/KKD/Delhi dated 28.11.2023, shall remain unchanged.

/0N1 SINGH)
Additional Chie tropolitan Magistrate (East)

Kar  -L-fl-~ I

\'h.Q;95‘:ctvrr~/ursnsr/i<t<orot-stilt Dated: 11.12.2023 ___ .
Copy for information to:- Q3 ‘Q; _ .

1. The tn. Regisuar General, High Court of Delhi at New Delhi. ;,,m'® xi ‘
The Principal District & Sessions Judge (l-IQ.) and West, THC, Delhi. \ €m"-- .-_ The Principal District & Session Judge East, North~East, and Shahdara, Karkardoon1a Courts, Deli€ *6

The Principal District & Session Judge, New Delhi, Patiala House, New Delhi. “J 3p .. I
' . The Principal District & Session Judge North, and North- West, Rohini, New Delhi. \ °

. The Principal District & Session Judge, South-West, Dwarka, New Delhi. ‘QQ5 Q; ,1
T. The Principal District 8: Session Judge South, and South-East, Saket, New Delhi. \* K3’ ;
8. The Principal District St Session Judge-cum-Special Judge, PC Act (CBI), Rouse Avenue, New Delhi. fiafi 1‘: ‘
9. The CMM, Central and West (‘Es l-lazari), New Delhi (Pl-IC), North & North-West (Rohini), South- West ($1 , o

ts South-East (Saket), Norg-/gfit and Shahdara, Karltardooma Courts, Delhi.
10. The Ld. Secretary, DLSA st, Karkardooma Courts, Delhi.
l 1. All the Ld. Metropolitan Magistrates, East District, Karltardooma Courts, Delhi.

(iZA°l1Flncharge, Disnict Courts Web-Site Committee, Tis Hazari Courts, Delhi.
13. The lncharge Computer Branch. Karkztrdooma Courts, Delhi. (uploading on Layers/Web-Site).
l4. Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.
15. lnthairge Pool Car, Karkartlooma Courts, Delhi.
16. lncharge Cash Branch, Karkardooma Courts, Delhi.
17. Director of prosecution. Delhi thr. Prosecution Branch, KKD Courts, Delhi. 3l .
I8. Lhiet Public Prosecutor, Karkardooma Courts, East, Delhi.
19. The Commissioner of Police, Delhi and DCP, East, Delhi.( Through Chowki lnchztrge KKD,Delhi.) i
20. The I G (Prison), Tihar Jail, Delhi! New Delhi.
21. Lotk up lnchztrge. Karkartlooma, Delhi.
'19. lnlormatlon Center. Karltardooma Courts. Delhi.
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. Video Conference Room, Kat'kardootna Courts, Delhi.Z3
24. l-or uploading on layers/Web-Site. 1 \‘
Z5. (1llit.t-Ordtrr File. ( O SINGH)

Atltlitionztl lef ropolitan Magistrate (East)
l<t gear o na Courts, Delhi
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